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[Shrimati Parvathi Krishnan]

ment made by the Prime Minister and
the decision taken to have the judi-
cial enquiry into the incidents at Agra
and I conveyed to him also the senti-
mentg of the whole House as expres-
ged this morning including the perso-
nal sentiments of Shri Vajpayee. I
am happy to tell you that he wished
me to convey to the House the fact
that he appreciated very much the
very prompt manner in which the
Prime Minister has intervened in the
matter., He wished me to convey his
deep appreciation of all the support
that has been given to him from all
corners of the House this morning and
in view of the fact his request has
been granted, he hag taken the deel-
sion to withdraw his hunger strike.

14.19 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPOR-
' TANCE——Contd.

Froops v UP, AsSAM AND BIHAR—
Contd.

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): I had
covered the first question raised by
the hon. member.
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SHR! JANARDHANA POOJARY
(Mangalore): Sir, we have heard the
sorrowful saga of the flood-affected
people of UP, Bihar, Assam and other
parts of the country. But as you
kmow, from 1858 onwards upto 1978,
about 29 High-level Committees have
been appointed. They have been set
up to find out ways and means of hav-
ing an effective control over the
floods but no action has been taken.
I agree with the sentiments expressed
by Shri Ugra Sen but I feel that the
Minister has made the statement in a
casual manner. Iy appears that no-
body is seripus about this flood situa-
tion. You just imagine the condition
of about 10 lakhs of people in UP
who are affected by the floods and
nearly 1000 villages which are
marooned. 5till, we feel no serious
action has beep taken by the Minis-
ter. 1 also feel, Sir, that there is no-
body to wipe the tears of the people.
I also support the views expressed
by Shri Ugra Sen about the senti-
ments of the people and about the
grievances of the people of UP.
Bihar, Assam and other parts of the
country.

As you know, as per the latest press
reports as also the news over the
radio, we have heard that number of
villages are marooned. Lakhg of peo-
ple ore affected. Under these circum-
stances I want to know whether any
relief work has been undertaken.
Even if the relief work is there, is the
operation being done on a war foote
ing? What are the relief works
undertaken by the Government? Is
the Government going 4o direct the
State Government to suspend the rea-
lisation of the land revenue? What
are the immediate, short-term and
the long-term measures which the
Government is going to take to control
the floods?

SHRI SURJIT SINGH BARNALA:
Sir, so far as the flood situation is
concerned, I have already mentioned
all the details about the marooned
villages, about the number of villages
affected, about the number of areas

affected, the number of population
affected, etc. All those details have
been given by me.

The only question that has been
askeg by the hon. Member is this:

He asked: What relief works are
we going to arrange?

Now, relief works generally are be-
ing arranged by the State Govern-
ments. If they want any assistance
from us in any areas, for example, if
they want us to send them some sup-
plies of a particular item we dp it. If
they want wheat or some rice in some
area, we shall supply it.

Last year, for example, weg Ssup=
ply baked breag to some villages
where the villagers were marooned,
That was taken by the helicopter and
dropped. Some camps—health campas
—first-aid etc., were also organised.
Wherever they asked us for any assis-
tance, we shall be glad to provide
that, The work of evacuation is go-
ing on and boats have been sent to
those villages. Military was also cal-
led in some areas. The work is going
on.
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MR. DEPUTY-SPEAKER: You
have already asked the question. It
is over. It is now too late to raise
the matter, You had your say. Mr,
Ravindra Varma.



